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Supreme Court [6]

Bangalore Metro Rail Corpn. Ltd. v. L. Venkataramana Raju, (Surya Kant and K.V. Viswanathan,
J1.), 2024 SCC OnLine SC 6537

Nilima Das Gupta v. Abdur Rouf, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3816

Orissa Rural Housing Development Corpn. Ltd. v. CIT, (P.K. Mishra and Shree Chandrashekhar, 1J.),
2026 SCC OnLine SC 2128

Shailendra Mani Tripathi v. Govind Mohan, (Joymalya Bagchi and V. Mohana, JJ.), 2026 SCC
OnLine SC 2129

State of Maharashtra v. Sudhir, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2130

Umesh Chand v. State of U.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
2127

Bombay High Court [199]

Aeon Creations (P) Ltd. v. State of Maharashtra, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2025
SCC OnLine Bom 2366

Ahmed Karim Bhai Sheikh v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 2025
SCC OnLine Bom 6861

Alfa Remedies Ltd. v. NHAI, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 6843

Ambadas Rajayya Rayani v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
14673

Amit Sunarlal Shahu v. Hare Madhav Electronics, (M.M. Nerlikar, J.), 2025 SCC OnLine Bom 3143
Amol Kalyan Waghmare v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14640
Amol Ravindra Kale v. State Of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 14674

Amol v. State of Maharashtra, (Sharmila U. Deshmukh and Neeraj P. Dhote, JJ.), 2026 SCC OnLine
Bom 14712

Amruta v. Sachin, (Kamal Khata, J.), 2025 SCC OnLine Bom 2808

Anil Sukhdeo Shejwal v. State of Maharashtra, (Sushil M. Ghodeswar, J.), 2026 SCC OnLine Bom
14689

Anuj Satendra Saxena v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14633
Appa v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 14678

Arvind Ashok Pandit v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14642
Ashok Magan Marathe v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14676
Aslam Gulam Nabi Qureshi v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14634
Atul Enterprises v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 14747

Atul Shankar Balgude v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
14658

Avinash Navnath Jagtap v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14636

Avinash Nivrutti Bhosale v. Enforcement Directorate, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 14698

Balasaheb v. State of Maharashtra, (R.G. Avachat and Sandipkumar C. More, J1.), 2025 SCC
OnLine Bom 6854
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Bank of India v. Dr Hari J. Nain, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 14728

Barkat Ali Batada v. Natya Vinod Sangit Natak Samaj Gadchiroli, (Pravin S. Patil, J.), 2026 SCC
OnLine Bom 14741

Bhagirathi Baburao Wadekar v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2026 SCC OnLine
Bom 14708

Bhagwan Kishanrao Mande v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14681
Bhagwan Sitaram Landge v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14639
Bhagwan v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 14682
Bhimaji Parshuram Sabale v. Union of India, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 14664

Bhimashankar Lingoji Jawadawad v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla,
JJ.), 2026 SCC OnLine Bom 14711

BSNL v. Collector, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 14733
Chintal Jay Mehta v. Competent Authority, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 6875

Cholamandalam Ms General Insurance Co. Ltd. v. Ashok Radheshyam Sharma Khandal, (G.S.
Kulkarni and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 1756

Classic Legends (P) Ltd. v. Assessment Unit, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025
SCC OnLine Bom 3331

Dadabhai Tukaram Pimple v. State of Maharashtra, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom
14720

Dayabhai Nenshibhai Shah v. Hirachand Nensibhai Shah, (Arun R. Pedneker, J.), 2025 SCC OnLine
Bom 3154

Deena Pramod Baldota v. (C.E.O.) Slum Rehabilitation Authority, (Kamal Khata, J.), 2025 SCC
OnLine Bom 2709

Deepak Motilal Koli v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 14656
Devendra Limbaji Jadhao v. Charity Commr., (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 14743
Devidas Laxman Pradhan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14632

Dhaval Raju Patel v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
14653

Digambar v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC
OnLine Bom 14748

Dinesh Champat Rathod v. State of Maharashtra, (M.S. Jawalkar and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 3151

Dineshkumar Rajitram Yadav v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 14710

Dinkar Anandrao Jaybhay v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde,
1J.), 2026 SCC OnLine Bom 14744

Dipak Sandip Bhise v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 14665

Domnic Furtado (ST) v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 6848

Dr. Nikhil Shah v. Pune Cantonment Board, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025
SCC OnLine Bom 2832
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Durgesh v. Gondia District Central Coop. Bank Ltd., (Sachin S. Deshmukh, J.), 2025 SCC OnLine
Bom 2859

Dwarka Iron Industries (P) Ltd. v. Competent Authority, (Manish Pitale and Shreeram V. Shirsat,
J1.), 2026 SCC OnLine Bom 4453

Faisal Tabrez Aga v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
14651

FED Bank Financial Services v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 14702

FED Bank Financial Services v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 14703

FED Bank Financial Services v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 14704

Francisco Joaquim Joao v. Alzira Fernandes E Pereira, (S.G. Chapalgaonkar, J.), 2026 SCC
OnLine Bom 14725

G.H. Raisoni College of Engineering v. Manisha Manoharingale, (M.S. Jawalkar, J.), 2025 SCC
OnLine Bom 6867

Gautam Singh v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 14683

General Manager, Western Coalfields Ltd. v. Anita, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom
6858

Girdhar v. Dr. B.R. Ambedkar Shikshan Sanstha, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom
6844

Gopal Gajanan Gote v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 14685

Gousiya Labour Coop. Housing Society Ltd. v. State of Maharashtra, (M.S. Jawalkar and Pravin S.
Patil, JJ.), 2025 SCC OnLine Bom 3096

Hamid Narendra Dabholkar v. Sanatan Sanstha, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 3063
Hanjala Jahid Kadriv. Jahid Mustafa Kadri, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 14671

Hanumant Narayan Mane v. State of Maharashtra, (Revati Mohite Dere and Dr. Neela Gokhale, 1J.),
2025 SCC OnLine Bom 6879

Harshada Suresh Chavan v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
14663

Harshal v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC
OnLine Bom 14736

Hasmat Raza Nazir Mohammad v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine
Bom 14649

Hemraj v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 14692
HLYV Ltd. v. Airports Authority of India, (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom 6841

Ichalkaranji Ex-Serviceman Housing Society Ltd. v. Divisional Joint Registrar, Coop. Societies, (S.G.
Chapalgaonkar, J.), 2025 SCC OnLine Bom 3233

Insaram Baliramji Patle v. Shubham Nagri Sahakari Pat Sanstha Maryadit, (Anil S. Kilor and
Rajnish R. Vyas, J1.), 2026 SCC OnLine Bom 14721

Janaseva Sahakari Bank (Borivli) Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V.
Shirsat, JJ.), 2026 SCC OnLine Bom 14707

Jatin v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 14668
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Jayant Infratech Ltd. v. RCCPL (P) Ltd., (Amit Borkar, J.), 2026 SCC OnLine Bom 14670

Jayanto Kumar Chowdhury v. Mineral Exploration & Consultancy Ltd., (Urmila Joshi-Phalke and
Raj D. Wakode, J1.), 2026 SCC OnLine Bom 14739

Jayashri v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC OnLine
Bom 6856

Jayprakash Mahadeo Kavadkar v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne,
J.), 2025 SCC OnLine Bom 6874

Kamal Raosaheb Shipalkar v. Shivajilaxman Palaskar, (Shailesh P. Brahme, J.), 2025 SCC OnLine
Bom 6862

Karmyogi Swargiya Dr. Shivajdrao Patil Nilangekar Taluka Eksangh Kruti Samiti v. State of
Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC OnLine Bom 3020

KC Overseas Education (P) Ltd. v. Union of India, (Avinash G. Gharote and Abhay J. Mantri, JJ.),
2025 SCC OnLine Bom 5888

Khalida v. Ismile, (Shailesh P. Brahme, J.), 2025 SCC OnLine Bom 6869

Kiran Satyappa Gophane v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
14648

Kisanlal Bairudas Jain v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 2036

Kunal Namdev Mahale v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
14646

Lala Krishna Naik v. Igneshas Mingel D'souza, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 6880

Lata v. Union of India, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine Bom
14740

Mahadeo Kisan Jadhav v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
14647

Mahadeo Land Developers (P) Ltd., In re, (Anil L. Pansare, J.), 2025 SCC OnLine Bom 2892

Maharashtra Industrial Development Corpn. v. Union Bank of India, (A.S. Chandurkar and M.M.
Sathaye, JJ.), 2025 SCC OnLine Bom 6840

Mahendarsingh Digvijaysingh Mukne v. State of Maharashtra, (A.S. Chandurkar and Rajesh S.
Patil, JJ.), 2025 SCC OnLine Bom 2142

Mahesh Maroti Chawale v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom
14690

Mandar Madhukar Jadhav v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 14746

Mangesh Sanjay Shelar v. State of Maharashtra, (S.G. Chapalgaonkar and Neeraj P. Dhote, JJ.),
2025 SCC OnLine Bom 2887

Manik Rambhau Deokate v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 14641

Marathon Panvel Infrastructures (P) Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC
OnLine Bom 14727

Maya Ganu Kadu v. Maruti Balya Thakur, (Amit Borkar, J.), 2026 SCC OnLine Bom 14745
Mayur Nitin Nagonkar v. Additional Commissioner, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 3069

Menino Da Cruz v. State of Goa, (Bharati H. Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 6838
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